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Co"nf>al 6out-{ * e Oppooite Party

Vakalatnamn on behalf of Ex" 0r
Know all men by these presents that by Vakalatnama; L/We appoint the Advocates notcd

beloworanyoneofthemmy/ourlawfulAdvgcateorAdvocatesW
in the above matter for appearing conducting and arguing the same for depositing or

withdrawing any money in connection therewith for moving the Court in any mafter

connccted thsrcwith, for preparing the paper book in the case and for putting in papers,

p€titions etc. On my/ our behalf for filling, taking back any documents for withdrawing

suits or appeals or potitions with permision to institute fresh suit etc. For siging and filling

petitions of compromise in connoctions with the said matter and for taking copies of paper

from the Record and I/We further say that any act. Donc by my/our said Advocatc or

Advocstes or by any one ofthem after accepting this Vakalatnama, shall be considered as

my/ourown trueand lawful act.

And I/Wc further hcreby agree and undertake to pay the said Advocates his or their fees as

scttcld and all othcrs sums that may be nec€ssary to carry out the requision of thc Cotrrt

and othorwise to enable thc said Advocatss to conduct tho case properly. Foiling which the

said Advocates after notice to melus wilt be al liberty to wilhdraw from further conducting

thc case.

IN WITHNESS WHER-E OF yWE sign and executc this Vakatatnama on this

the t 1'rr dayoMzoa,S
Name ofAdvocatss
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